FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
BLU-SMART FLEET PRIVATE LIMITED OPERATING IN THE
BUSINESSES OF OPERATING IN INTEGRATED LOGISTICS AND
TRANSPORTATION SERVICES INDUSTRY AT DELHI, BENGALURU &
GURGAON

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. RELEVANT PARTICULARS
No.
1. | Name of the corporate debtor | Blu-Smart Fleet Private Limited
along with PAN & CIN/ EER | CIN: U63090GJ2019PTC106075
Ne- PAN: AAHCG6384R
2. | Address of the registered office | Regd. Office: 15t Floor, A Block, Westgate
Business Bay, S G Road, Jivraj Park,
Ahmedabad, Gujarat, India, 380051.
3. | URL of website N.A.
4. | Details of place where majority | As per the financial statements for FY
of fixed assets are located 2023—24, the Company has fixed assets
amounting to 3I242.19 lakh. However,
complete particulars relating to the same,
including details of location and physical
possession, are presently not available
based on the records currently accessible.
5. | Installed capacity of main | N.A.
products/ services
6. | Quantity and value of main | Income of Rs. 28,844.71 lakh as per the last
products/ services sold in last | available audited balance sheet as on
financial year 31.03.2024.
7. | Number of employees/ | No information available
workmen
8. | Further details including last | Details can be sought by sending email at
available financial statements | blusmartfleet.cirp@gmail.com
(with schedules) of two years,
lists of creditors are available at
URL:
9. | Eligibility = for  resolution | Details can be sought by sending email at
applicants under  section | blusmartfleet.cirp@gmail.com
25(2)(h) of the Code is
available at URL:
10. | Last date for receipt of | 18-03-2026
expression of interest
11. | Date of issue of provisional list | 28-03-2026
of  prospective  resolution
applicants
12. | Last date for submission of | 02-04-2026

objections to provisional list




13. | Date of issue of final list of | 12-04-2026

prospective resolution
applicants

14. | Date of issue of information | 17-04-2026
memorandum, evaluation

matrix and request for
resolution plans to prospective
resolution applicants

15. | Last date for submission of | 17-05-2026
resolution plans
16. | Process email id to submit | blusmartfleet.cirp@gmail.com
Expression of Interest
17. | Details of the corporate | No information available
debtor’s registration status as
MSME.

(Formerly Known as Mantrah Insolvency Professionals Private Limited)

Through its director — Mr. Ritesh Prakash Adatiya

Resolution Professional

In the Matter of Blu-Smart Fleet Private Limited

Date: March 03, 2026 IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-23/50021
Place: Ahmedabad Validity of AFA: December 31, 2026
Email for Correspondence - blusmartfleet.cirp@gmail.com
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AU SMALL FINANCE B LIMITED
U S A Sawﬁled !;o?nmurclﬁBNanL{F

(CRNLIERT 1R 1R9EFLCOT 1381
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001
APPENIIX IV [SEE RULE 8(11] POSSESSHON NOTICE (For lmmavable Progeriy)
Whereas. The undersigned being the Authonzed Officer of the AU Small Finance
Bank Limited (A Scheduled Commercial Bank] under the “Securitization and
Reconstruction of Financlal Assets and Enforcement of Security nterast [Act, 2002
(54 0f 2002} and in axerzise of Powars confarmed undar Saction 13{12) raad with frula 3] of
Ihie Securily Inbereat (Enforcement) Rubes, 2002, msued demand nofice dated 15-Oct-24
calling wpon tha Bomower Pukhra) Tell (Borrower), Smt. Sampati Taeli (Co-Bormower),
Sohan Lal Tall (Co-Barrower), (Lean Account No. LBMHOT1026528693) 1o rapay the
amount mentionad in the nmotices Deﬂ‘@ i= Rs. 10,25,732/- {RS. Ten Lac 'WBH(}‘;‘\'Q
Thousand Saven Hundred Thirty -Two Only} a within 60 days from the date of receipt
of Ihe said notica,

The borrowerico-borrower/mortgagor/guarantor having failed to repay the
amount, notice ks hereby given fo the borrowar'mortgagor and fhe public in
general that the undarsigned has taken possession of the property described
Presrein Bl 5 Of powers himBer undesr Su-section (4) ol section 13
of Actraad with Rule B of the Security Interest Enforcement Rules, 2002 on this the 25th day
of February of the year 2026,

Tha borrower/co-borrowerimertgagariguarantor in particular and the public
In general is heraby cautloned not lo deal with ihe property and any dealings
with the property will ba subjact 1o tha charge of the AU Small Finance Bank
Limited (A Scheduled Commercial Bank] for an amount of Rs, 10,25,732/- (Rs, Ten
Lac Twenty-Five Thousand Seven Hundred Thirty-Two Only) as on 10-0ct-24 and
Interest and expenses thereen until full paymeant

*The borrower's attention is Invited to provisions of sub section (8} of section

13 of the Act read with rule 8 (8], in réspect of time available, ig. 30 days from
thig intimation. to redeem the secured agsets.”

Description of immovable properties
A4l That Part And Parced OF Residential Commercial Property Land | Buiding | Structune
And Fraturas of Property Situated At- Patta No.13, Village Lachudda, G.P.Lachudda,
Mandal, Teh Asind, Distt - Bhilwara, Rojasthan, Admeasuring 1466 Sqft. Cwned by

Sohan Lal Tell ot
Dats : 25-Fab-26 Authorised Officer
Placs ; Gujarat AU Small Finance Bank Limited

MORVI BRANCH :

v?% Vasant Baug, Jail Road,
Banlt of Iindia BO' Morvi - 363 641

APPENDIX-IV [See rule 8 (1)]
POSSESSION NOTICE (For Immovable Property)

Whereas The undersigned baing the Authorsed Officer ofthe Bank of India under
the Securibzation and Recenstruction of Fnanciz| Assels and Enforcement of Security
Interast Act 2002 and In axercise of powers conferred under section 13(12) read with
ruie 3 of the Security interest (Enforcement) Rules,2D02 issued a Demand Nobice
Dated 20.12.2025 caling upon the Borrower M's Dunexo Ceramic Private Limited
and its Share Holders | Directors namely 1. Mr. Vasantlal Kanjibhai Soriya, 2. Mr.
Mano| Vasantlal Seriya, 3. Mr. Vishal Vasantlal Sorlya, 4. Mrs. Ramaben Vasantial
Soriya, 5. Mr. Alpesh Rameshbhal Dalsania, 6 Mr. Chandrakant Narshibhai
Kothiya ta repay the amount mentionad in the nofice Rs. 13,20,91,190.52 (Rupees
Thirteen Crore Twenty Lakhs Ninety One Thousand One Hundred Ninety and
Fifty Two Paisa) within 60 days from the date of the recelpt of the sald notice.

The Bomowssr having failed to fepay the amounl, notice is hereby given 1o the
Borrower and the public in genaral that the undersigned hag 1aken Possession of the
property described henein below in exercize of powers conferred on him under sub-
section (4} of section 13 of Act read with rule 8 of the security inferest Enforcement)
Rules, 2002 on this 27 th day of February of the year 2026,

The Borrowerin particular and the public in general is hereby cauboned not b deal
with the praparty and any deatings with the property will be subjectzd to charge of the
Bank of India for an ameunt Re. 13,20,91.190.52 interest tharacn.

The Borrower's atlention is mviled b provisions of Sut-section (8) of section 13of
theAct, inrespect of fime avallable, to redeem the secured assets,

Indushla! Land and Bulldlma in tha nameofw's Dunexo Ceramic Private Limited
Survey No. 258, Adme. gin H. 2-15-50, Buiftup Area Square Mt 1145813

Siuated at Villzge Rangacar. District Morbi. Boundaries of Property are as below :

East : Agnculture Land of 5. No. 257, West : Agriculture Land of 5. No. 260, Nerth :

Land of 3. No. 250 & 263/p1, South: Waste Land

Date : 27.02.2026, Asst, General Manager & Authorised Officer,

Place : Morbi Bank of India

. INVENT ASSETS SECURITISATION &
L8 A"A= 0 ¥ reconsTRUCTION PRIVATE LIMITED

Regd Office: Bakhtawar, Sulle B, Ground Floor, Backbay Reclamaton Scheme Slock 1,
228, Nariman Poinl, Mumise - 400021

PHYSICAL POSSES

Whereas, the undersigned being the Authorised Officer of Invent Assets
Securitisation & Reconstruction Pvi Ltd. (INVENT) under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Sacurity Interest Acl,
2002 (54 of 2002) (the Act) and in exercise of pawers conferred under section
13(12) read with (Rule 3) of the Security Interest (Enforcement) Rules, 2002
issued a Demand Motice dated: 1810212019 calling upon the Borrower Dineshibhi
Kanjibhai Chaudhari along with its co-borrowers andior morigagors
Sushilaben Dineshbhia Chaudhari jointly and severally o repay the amaunt
mentioned In the notice being Rs. 18,32 618/ (Rupees Eighteen Lakh Thirty
Two Thousand Six Hundred Eighteen Only), as on 14/02/2019, along with
furthar interest, expenses and other charges payable thereon is duse and payable
by wou within G0 days from the date of receiptof the said nofice.
The Borrower Dineshbhi Kanjibhai Chaudhari along with s co-borawers
andios mortgagors Sushilaben Dineshbhia Chaudharl having failed to repay
the amount. notice is hereby given to them and the public im general that the
undersigned has taken possession of the propery described herein below in
erercise of powers conferred on himer under section 13¢4) of the read with e
B Securitisation snd Reconstruction of Financial Assets and Enforcement of
Security InterestAct, 2002 on this 01st day of March of the year 2026.
The Borrower, co-borrowers andior morigagors in parficular and the public in
general is hereby cautioned nol 1o deal with the property i any manner and any
dealings with the property, If any will be subject to the charge of Invent Assets
Securitisation & Reconstruction Pvi. Lid, for an amount of Rs. 18,32 618/-
{Rupees Eighteen Lakh Thirty Two Thousand Six Hundred Eighteen Only),
as on 140212019 along with further interest, sxpenses and clher charges payable
reon,
The Borrower Dimeshbhi Kanjibhal Chaudharl along with its co-borrowers
andior mortgagors Sushilaben Dineshbhia Chaudhari, attention is invited to
provision of sub seclion (B) of section 13 of the AcL in respect of time available, lo
redeem the secured assels

DESCRIPTION OF PROPERTY
All thie piece and parced of property bearing Plod Mo. 365 admeasuring 88 sq. mirs.
paiki 117.20 sq. yard. Land of Survay No. 185 admeasuring acr. 20-24 guniha
siluated al Mowje: Medhpar Borichi, Taluka Anjar, District: Kachehh-370010 and
Registration Sub-Districs Anjar. o

Data: 01.03.2026 Yamini Gayanka
Placa: Anjar Authorised Officer
Imvent Assots Securitisation & Reconstruction Pvt, Ltd,

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BLU-SMART FLEET PRIVATE LIMITED

OPERATING IN THE BUSINESSES OF OPERATING IN INTEGRATED LOGISTICS AND
TR.'{'ISFUIITM' N SERVICES INDUSTRY AT DELHI, BENGALURU & GUREJ&OH

RELEVANT PARTICULARS

| Blu-Smiart Flest Private Limited
CaN: UB3080G 1201 9PTC10607 5

oo i - | P AHCGBIEAR o ;
2. | Address of the Registered Office Regd. Office: 15tk Floos ook, Wistaatn

Name of tha Corparate Debtor
Bong with PAN & GIN/ tePHo.

Ahmesdabad, Gujarat, in ABD051,
. | URL of website LT R
Datass of the place where the s per the feancial siatements Tor FY
wiajority of fieed acsats are located | 2023-24, he Comparny kas fised asset
amounting i % 242,19 lakh, However,
complete particulass relabng to the sama,
Including details of location and physical
pressesson, are presently not avaiabk
| B | bizeseel an thes recomds curmently socessible,
. | Installed capacity of main products’ | NAL

ES

)

Income of RS, 25,844.71 lakh as per the
last gvallabia audited balance shedt as
1 | on 31.03.2024.
NL‘\’\WI oreurz:loj-eas. hOHI"\EI’\ | No |nf0[l|'|a. fion a,\pallame
. | Further detalls including 1a5t avallable | Detalls can be scugnt by sending emall
| financaal stataments (with schedules) | at biusmartfiest cap@gmail.com
of twooyears, lists of craditors aa
| availatle at URL: |
O, | Eligibiity for resslution appécants Details can be sought by sending email
under section 25(2 ih) of the Gode at blesmanfeet crplgmail.com
is availabie al URL:
10 Last date of recsipl of expression | 16032026
of interest
11| Date of ssue of the provissanal ST | 28032026
| of prospectwve resoiution ppicants |
12| Last date of submission of 02042028
| pijections to the provisional list

m|

eIt

1] [ 1Z04 2026
15
14, | Dtk of jasue of imfarmation (17 oaznme
| randLen, evaluition malrix, and
| Pexgest fior resohution pans to
| prospeciive resolution applicants
15| Last date for submission of | 11-es2028

Ltian plan

cess emall I 1 st Expression | Dlusmartfieat cirpagmailcam
| of Interast |
17.| Datads of the Corporate Detiors Mo infarmadion amilatle

| registration status as MSME
Sd/-

1PE = NPV Insalvency Professionals Private Limited

(Formerly Known as Mantrah Insotvency Professionals Private Limited)

Thraugh s dirsctor - Mr. Ritesh Prakash Adatlys
Resolution Professional

In the Matter of Blu-Smart Fleet Private Limited

1BBI Reg. No: BRI/ IPE-OOA0/IPA- 2/ 2022-23/50021
Validity of AFA; December 31, 2026

Email for Correspondence - busmiartlest sirpdgmail som

Date: March 03, 2028
Place: Ahmedabacd

PATELS AIRTEMP (INDIA) LIMITED
: (CIN: L29190GJ1992PLC017801)
) Regd. Office: 5th Floor, Kalpana Complex, Nr. Memnagar Fire Station,
& Navrangpura, Ahmedabad 380009
Ph.No.: +91-79 -27913694/95/96 Fax No.:+91-79 27913693
Email Id: share @ patelsairtemp.com Websit:

NOTICE OF POSTAL BALLOT

Shareholders are hereby informed that pursuant to the provisions of Section 108 and Section 110
ofthe Companies Act, 2013 (“the Act”) read with Rule 20 and 22 of the Companies (Management
and Administration) Rules, 2014, as amended fromtime to time (“the Rules”) and other applicable
provisions of the Act and Rules and in accordance with the guidelines prescribed by the Ministry
of Corporate Affairs for conducting Postal Ballot through e-voting vide General Circular Nos.
14/2020 dated April 8, 2020, 03/2022 dated May 5, 2022, 11/2022 dated December 28, 2022,
09/2023 dated September 25, 2023, 09/2024 dated September 19, 2024 and 03/2025 dated
September 22,2025 (“MCA Circulars”), Regulation 44 of the Securities and Exchange Board of
India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing
Regulations”), Secretarial Standard on General Meetings (“SS-2”) issued by the Institute of
Company Secretaries of India and other applicable laws, rules and regulations (including any
statutory modifications or re-enactment thereof for the time being in force and as amended
from time to time), approval of the Members of Patels Airtemp (India) Limited (“the Company”) is
being sought for the following Special Resolution by way of Postal Ballot through remote e-voting
process only (“remote e-voting™).

Sr.No. Particulars of Resolutions

1 To re-appoint Mr. Sanjivkumar N. Patel (DIN:02794095) as Managing Director of
the Company designated as “Chairman & Managing Director” for a further period
of 3 (Three) years w.e.f. 20th May, 2026 up to 19th May, 2029 and payment of
remuneration comprising Salary of Rs. 5,50,000/- per month plus Perquisites and
Allowances for the said period of 3 years by passing a Special Resolution.

In view of compliance with the aforesaid MCA Circulars, the Notice of Postal Ballot along with
Explanatory Statement has been sent on Monday, 2nd March, 2026 to those Shareholders whose
Email Ids are registered with the Company / Depositories / Depository Participants / Registrar and
Share Transfer Agent (“RTA”) through electronic mode, as on Friday, 27th February, 2026 (“cut-
offdate”). Inaccordance withthe above mentioned Circulars, Shareholders can vote only through
remote e-voting process. Further, incompliance to the aforesaid Circulars, no printed copy of Postal
Ballot Notice along with Postal Ballot forms and pre-paid business envelope are sent to the
Shareholders.

If your Email Id is not registered with the Company / Depositories / Depository Participants
/RTA, please follow the process provided in the Notes to the Postal Ballot Notice available
on the website of the Company viz. www.patelsairtemp.com, and website of BSE Limited viz.
www.bseindia.com to receive this Notice as well as Login Id and Password for participating
inthe remote e-voting, The Communication of the asset or dissent of the Shareholders would only
take place through the remote e-voting.

Notice of Postal Ballot is also available on the website of CDSL viz. www.evotingindia.com.

The Board of Directors of the Company has appointed CS Punit Lath, Practicing Company
Secretary (ACS No.26238 and COP No. 11139), Ahmedabad as the Scrutinizer for conducting the
Postal Ballot process in a fair and transparent manner.

The Company has engaged the services of Central Depository Services (India) Limited (CDSL) as
the agency to provide remote e-voting facility. Accordingly, the Company is pleased to provide
remote e-voting facility to all its Shareholders to cast their votes electronically. Shareholders are
requested to read the instructions in the Notes in this Postal Ballot Notice so as to cast their vote
electronically not later than 5:00 p.m. IST on Tuesday, 7th April, 2026 (the last day to cast vote
electronically) to be eligible for being considered.

The Remote e-voting period shallcommence on Monday, 9th March, 2026 (at 9:00 a.m.IST) and
end on Tuesday, 7th April, 2026 (at 5:00 p.m. IST) (both days inclusive). Shareholders are
requested to carefully read the instructions while expressing their assent or dissent and cast vote
via remote e-voting. During this period, Shareholders of the Company holding Shares either in
physical or dematerialized form as on the Cut-off date, i.e. Friday, 27th February, 2026 may cast
their vote electronically, in respect of the Special Resolution mentioned above and as set outin the
Postal Ballot Notice only through the remote e-voting. The remote e-votingmodule shall be disabled
by CDSL for voting thereafter. Once the vote is cast on the Resolution, the Shareholder will not be
allowed to change it subsequently or cast the vote again.

Upon completion of remote e-voting, the Scrutinizer will submit his report to the Chairman &
Managing Director of the Company or any other person authorized by him in writing, who shall
countersign the same. The Results of postal ballot will be announced on or before Thursday, 9th
April, 2026 at the Rakanpur Factory (Works) of the Company. The said Results along with the
Scrutinizer's report would be displayed at the Registered Office and its above factory of the
Company, communicated to BSE Limited where the shares of the Company are presently listed.
Additionally, the Results will also be uploaded on the Company’s website viz.
www.patelsairtemp.com and on website of CDSL at www.evotingindia.com.

Ifyouhave any queries orissues regarding e-Voting from the CDSL e-Voting System, all grievances
connected with the facility for voting by electronic means may be addressed to Mr. Rakesh Dalvi,
Sr.Manager, (CDSL,) Central Depository Services (India) Limited, A Wing, 25th Floor, Marathon
Futurex, Mafatlal Mill Compounds, N M Joshi Marg, Lower Parel (East), Mumbai - 400013 or send
an email to helpdesk.evoting @ cdslindia.com or call on Toll Free No. 1800225533.

For Patels Airtemp (India) Limited

Sd/-

Nikhil M. Patel

Place : Rakanpur, Dist: Gandhinagar Company Secretary &
Date: 3rd March, 2026 Compliance Officer

The Incfan Express.

For the Indian Intelligent,

indianexpress.com
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Design and supply critical,

Electronic Control Units

to major vehicle and industrial OEMs

Europe
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les | Electric Vehle

and sty yreens, gl o

first-to-market products with
novel control technologies,
built in-house, to leading OEMs

and secure significant market share.

‘Cumulatively sold more than
10 million® control-intensive®

iproducis to automotive {2W, 3W)

and genset market
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PUBLIC NOTICE

Public are informed that, my client Mr. J T
Basavaraj Sfo Sri Thimmarayappa aged about45
years Residing at No 255/2, 2nd Main Road Across,
Opp to Kannada Mitra Sangha, Jalahalli, Bangalore
North, Bangalore (Aadhar No 664658403907) is
the absolute owner of property bearing Western
portion of Khaneshumari No 17, Municipal No 29,
PID 1-2-29 EPID No 58691435525 old ward no 01
and present ward no is 16 situated at 2nd Main
Road, Jalahalli, Yashwanthpura Hobli, Bangalore
North Taluk, Bangalore and Bounded on East by —
Jappana @ Pojappa House West by — Mylore Dasa
House North by — K Anjinappa House South by —
Munishamappa House and also stated that Sale
deed dated 06.11.1974 registered in Book 1,
Bangalore North Sub Registrar Office, Bangalore
vide document No 3334/1974-75 has been
lost/misplaced and my client is not in a position to
trace the said original document.
Any person/s are in possession of the aforesaid
original document may return the same to under
mentioned Advocate or to my client or if any one
having any claim over the said property or any other
claims by any person/s, Nationalized banks, MNC
Banks, private Banks, Co-operative banks any
financialinstitutions Governed by the RBI rules may
lodge their objections in writing within 10 days from
this day to the under mentioned Advocate.
KBS Associates
ADVOCATES & LEGAL CONSULTANTS
OFFICE No 641, 29th Main, 12th Cross, J P Nagar
1stPhase, Bangalore—560078
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PUBLIC NOTICE /I3

The public are hereby notified that my client!
Sri. Govindaraju D, Son of Doraiswamy Naidu
Aged about 56 years No.49, 5th Cross, KR
Road, Jayanagar 7th Block, Bangalore-70 is
owner of the property bearing No.49, 5th
cross, K R Road, 7th Block, Jayanagar,
Bangalore-560070 now comes under the
Bangalore West City Corporation ward
No.166, property E PID No.6803340432, old
PID No.59-102-49, measuring east to west,
7.62 meters 25 feet north to south 5.1816
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CIN : U65923K12010PIC039179
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It is for general information that I,
KAVERAMMA K T W/o late K M
THIMMAIAH, R/o Biligeri,
Madikeri, Kodagu, Karnataka-
571201, declare that the name of
mine has been wrongly written as
CHONDAMMA in my husband
PPO No0-239039227911. The
actual name of mine is
KAVERAMMA K T, which may be
amended accordingly.

CHANGE OF NAME
I, FARAS ABBAS HUSSAIN
S/o AJAZ HUSSAIN, R/o No-
18, Ground Floor, Hosa Road
Circle, Electronic City,
Manjunatha Layout,
Bangalore South, Bengaluru,
Karnataka-560100, have
changed my name and shall
hereafter be known as
SHAHID HUSSAIN.

CHANGE OF NAME
I, ROOPA

D/o SRINIVASAMURTHY

TR, R/o No.18, 2nd Floor,
Madhu Mithra Layout,

Jigani, Bangalore Urban,

Karnataka-560105, have
changed my name and

shall hereafter be known as
KEERTHI. S.

PUBLIC NOTICE

Public are informed that our client Ajmal K., intends|
to Purchase the Sit e no 51/B formed out of|

dld Road, Near Inam Masyd “RASHAD NAGAR'!
AGAWARA VILLAGE, Kasab_Hobli, Bengaluru
onh Taluk, Arabic College Post, Bengaluru 560 045,
Previously fells Under Byatarayanapura Clg
unicipal Council Ward No. 25, Presently BBM
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meters 17 feet in all totally 39.48
square metres 425 square feet, together with
building measuring 92.903040 square meters
or 1000 square feet, my  clienthave lost the
one duplicate partition deed (out of one
original and two duplicate partition deed) vide
document No.JAY-1-02491-2013-14, Book |,
stored in CD No.JAYND175, dated: 12-7-
2013 registered before the sub registrar,
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., while at,
4th Block Jayanagar Bangalore In spite of|
my client's best efforts he  could not able to
trace out the same. In this regard my client
has given a police complaint through website
to Crime Branch Bangalore city Police, Lost
ReportNo.2088002/2026 dated 2-3-2026.

Ifany persons found the above said Document,
please inform/ handover to below mentioned
address or to my client within 7 days from the
date of this publication. If any persons misuse
the said document, he or she will be
prosecuted by my client.

A. VIJIKUMAR, Advocates
M's. Next Gen Legal Services
No.13/154, 2nd floor, 1st cross, 5th Main,
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Ward No. 23, measuring East 1o West 17 feel and
North to South 40 feet totally measuring 680 Sq.

Eastby Private Property,
Westby Site No. 51/A
North by Private Property,
South by Road

from its owner Waheed Ajmal and informing generall
public that, Ajmal K., intent fo mor age the said|
Em{.)erl‘ favour of M/s PIRAMAL FINANCE|

and anyone having any claim over the said|
property or any other claims by any person/s
Nationalized banks, MNC Banks Private Banks, Co-

pe
by the RBI Rules ma)

within 07 days from

Advocate.

K.S.Ravi ADVOCATE

gfrFICE No: 531 1th Floor, Guttahalli Main Road
T, S,

Sond e

Sorigmo0, St 03, 2026

|, Shemida Martin, hereby declare that my 10th
Standard Marks Card and Pass Certificate has
been lost/misplaced.

The details of the certificates are as follows:

* Name of Applicant: Shemida Martin

* Certificate Number: TT 80035946, TT
40035946

Unique ID: 7462827\

Name of School: Federal Public School

Year of Passing: 2021

Lost Report No. 2086689/2026

Despite thorough search efforts, the original
marks card and pass certificate could not be
found. If anyone finds the above-mentioned
documents kindly return it to the undersigned.

If found please return to the nearest police station

4

PUBLIC NOTICE

My cleint Smt. Yashodha. here by he lost Sale deed
No.87/1997-98 and Sale deed No.443/1997-98 both
deed to the property bearing Re- Sy.No.1/1, old
Sy.No.1, situated at Vajarahalli Village, Kuduru Hobli,
Magadi Taluk, Ramanagara District, measuring 0-06
Guntas or 6534 Sq. Feet and bounded on. East :
House belongs to Sarojamma. Javaraiah
Palanetraswamy, West : property belonging to
Krishnamurthy and Road, North : Property belongs to
Jain Kallaiah, Seeraguddamma, Yashodha, South :
Karagadammana Temple. Land In this regard a
Police Complaint dated 20.02.2026, has been
filedAlodged by our client with Kamnataka State Police
in Lost Report No 2072488/2026. If any person/s
finds the said document kindly inform the advocate
stated herein. If any person/s misuses the said
document, the same is not binding on our clients and
they shall do so at their own risk.

Mr.GaneshG.G B.A,LLB.

Advocate & Legal Consultant
Contact-9980180199, 7760960113

ggadv@gmall com
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Shankara Mutt Main Road,
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com

-560018
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original document.

lost document.

Place: Bangalore
Date: 02-03-2026

PUBLIC NOTICE

Notice is hereby given to the Public that the Sale deed dated 12-02-2004
executed by Sri A Paramashivaiah S/o Late A Papaiah registered as
document no. YAN-1-16433-2003-04, in CD no. YAND2 reg in the office
of sub registrar Yelahanka, bearing Site No. 54, katha no. 210/173,
situated at Hunasamaranahalli village, (Chandra Mouleswara Layout)
Jala Hobli, Bangalore North Taluk measuring East-West 40-0 Feet and
North-South 30-0 in total measuring 1200 Square Feet has been
lost/misplaced. I have given Police Complaint through online e-lost report,
vide lost report No. 2088506/2026 dated 02-03-2026 for loss of the said

All persons are hereby informed not to deal or carry out any transaction
with anyone on the basis of missing document. On behalf of my client
Sri. Vishwanath, the undersigned Advocate hereby invites claims or
objections, if any. In case of any claims or objections kindly intimate the
undersigned Advocate in writing to the below mentioned address
within 7 days from this date. In absence of any claim within the stipulated
time, it shall be deemed that above said property has no claim by virtue of

Temple, Defence Layout, Vidyaranyapura,
Bangalore-560097. Mobile - 7028017165

Nalini D Mogale, Advocate,
No.213, 1st Floor, Shakthi Ganapathi

Sadeecd: 9I-11-43115600 Fe;a%; 91-11-43115618
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T TETE TEET TqE SATTOT T st E|5||'$$5|5 31_&'35@@ TR Wﬁﬁ%%agr:mﬁ?mﬁﬁ%m 3. faferar wid 1 9 ER @ e-payment TeRd RamruaTd A

3N TS YhR Teell. Wil icaamar TGRS 3Teael TFT FT SUUTHEN TaiaR 89 | | 77ee o1 1 %R o%.0v.30356 v %”;ﬁ;@wwm ot el mfedt At ¢-Fefarar A e, g e w A

Gﬂ' ; i | - . fe 1 :’:5‘|°:'1‘|:°|:|%3T3:.aﬁéﬂa;:;2ﬁ “ TG T AT T BT T AT SAeiedn 3- et Fashmor steran Sherevran sttt Freaneriend i
Ufed Seel Tqil fad fRqua =g A STEId ST 3Tfeeh FIeheerIt R e saran | |wermm s, 12, wgmire, femd T 3 S,

. : 1), TE Woools =T £ gfermTrEaT hitps://mahaforest.gov.in AT JeTEear STueiE FHITATd ST AT, T Fogeh I TaX
qEEAE G ATEd. oA UR ST SWE  ATHIS! g HEwTS ST gh i weget atre, | [ (T, S oo o e e i

7.8,000/- HEA ol4.03. 3038 THET quferer e §-Ffeer wme

YR &G Hod™ df TN TEUS G0N & g UNg ST TcaeT Iiae hoel T JgeT & Timar A | - | s swre. St wme sifi /-

; f 03,30 RETSITAME. 5, 0 o FLTH [(Gaukicic))]
e AUIENGE RO AN, TEBU gel AR WY SRehfaeaa AVE sqadt wesrEEsy | | Tt e o e (),
T YT WA TS T helel By ATFvarET feqa ATEl. JTa &1 AMTeSie IHSeAT fra - (2036-203) FHI: RS- 2024~ 28 /.- /H 8340 i ieh e S el
T TEUN UHTOEa] I3 g T UaERE AT 3T IS SYIHed Edhetedl HRAE
3. T UgdH 0T AT B JWEH SUUME  IhT hi0l RTIA TS ATegH MR, AT TTesdn Py
. . . TN SRM E-TENDER NOTICE / 2026-27
TG STd 3TMed o UTETdT § Yhiddal e Higd  SFd IQHed Higa H&H AR Tgdtd. 3 | | MAHATRANSCO
. 9 Maharashira State E‘Eﬂ‘fl[lfy TTBHTN'ISS\DH Co. Lid : : : : : :

QE; 1k iél ES?&'a ‘3‘33@% e GTI% TR % EiE“'OE“ i AT a@aﬁﬁ il; 3 |'5;5| MSETCL invites online bids (E-Tender) from registered contractors agencies on Mahatransco E-Tendering website

3@@@3@ Teley 3Med. g EEIF) AR oG e o faor https:/Isrmetender.mahatransco.in for following works.

T GITeadT Ui STYrITaeaT Ter uiiRrdi=r 3TSHA TSl 3MTed. araT 3t MR ST eIt Sr. RFx No. Tender E-Tender No. & Due date & Time (Hrs.) for Tender | Estimated
% R R % : E ’ . No. no.lyear Description of Material submission & Opening of Tender| Fee Cost
T ehell X 3s E. : N 35 “ﬂ?& f & -yl MICH 1 | 7000039086 01/26-27 | SRM 1stcall “E-tender for Hiring | Download and submission of | Rs. 500/- Rs.
feaa 3@, A 9 oievart foe fgma @l w9 Eidier It SheudT | STed™ WRATAT STaedT of AC. LMV Like ERTIGA / | tender Documents Date| + | 59999710
. . . laz Wi Zire or equivalen . g 5 . rs 1o (applicable

Lo ok s M) ot A e s 1o M o) e 3 | e o e e 1 R o s o < L R M | 3 vehicle for use of Executive | 19.03.2026, 10.00 Hrs. Technical | GST
a@mr qa—g' TERTET @Ta:ﬁ- '*‘Tliﬁ' IOl El'lfﬁ Eﬁ?ﬁw WT_‘T aﬂ?»ﬁ am?ﬁ am Engineer, EHV (O&M) Dn., | Opening:- 19.03.2026,11.00 Hrs

) 311% T‘l'{ Bhandup for the Period | (Onwards if possible) Price bid
HTCATERIER 3 SQd FEEH FATell. ket gas, Igemel a1 foshorear R el Ta 01.04.2026 to 31.03.2027" | Opening:- Dt.19.03.2026 at 12:00

. Hrs (Onwards if possible)

R e SARHT G SAe@varel Jael Sl deal el e, @ Heft 7 Feprear ar 2 | 7000039087 | 02/26-27 | SRM 1stcall“E-tenderfor Hiring | Download and submission of | Rs. 500/- Rs.
HAT Al B HeIREe  ImRehear el Sreeheredl ARG WA SoroarE faw Aiem of £.C. LMV Like Sumo /|tender Documents Date| + | 85.00.80.10-
’ . . . ERTIGA / Scorpio / Bolero or | 04.03.2026, 10:00 Hrs to|applicable

MO QeRIdT TR, SaerdT  erdieras MfOT  RATeAT TedTel STHieT. T T SQIiedl AT equivalent vehicle Type for | 19.03.2026, 10.00 Hrs. Technical |  GST
. . 220KV Mulund substation under | Opening :- 19.03.2026,11.00 Hrs
MHAGAT  SWNEhT  FETGT  @eF oAl fordl e wRare & faAe WW EE EHV (O&M) Division Bhandup | (Onwards if possible) Price bid
ﬁ—q-gfaq—la-r' I W aﬁﬁéﬂw IR %'FIEF W ‘CI'I% 9T ﬁ;'m Fﬂ'ﬁﬁ @Uﬁf for the period 01.04.2026 to | Opening:- Dt.19.03.2026 at 12:00
. A3 b X § 31.03.2027" Hrs (Onwards if possible)
UgdH Gl HUETT UNUTNGh YdoTd TEUTET  OTH STYETdedn AT STeiiad-e T ARRdeT 3 | 7000039088 | 03/26-27 | SRM 1stcall “E-tender for Hiring | Download and submission of | Rs. 500/- Rs.
WW C‘HT% of A.C. LMV Like Sumo / [tender Documents Date & 5,99,990.10/-
! ERTIGA / Scorpio / Bolero or | 04.03.2026, 10:00 Hrsto|applicable
equivalent vehicle Type for | 19.03.2026, 10.00 Hrs. Technical GST
220kV Nerul & Sonkhar | Opening :- 19.03.2026,11.00 Hrs
substation under EHV (O&M) | (Onwards if possible) Price bid

Division Bhandup for period | Opening:- Dt.19.03.2026 at 12:00
g 01.04.2026 t0 31.03.2027" Hrs( Onwards if possible)

faeelt, aema anfor a'mg;aa UEIfeis witafaeas anfor 4 | 7000039089 04/26-27 | SRM 1stcall “E-tender for Hiring | Download and submission of | Rs. 500/- Rs.
e s i of A.C. LMV Like Sumo/ |tender Documents Date + 5,99,990.10/-

ERTIGA / Scorpio / Bolero or | 04.03.2026, 10:00 Hrs to applicable

e m— S 0 equivalent vehicle Type for 220 | 19.03.2026, 10.00 Hrs. Technical GST

(et et anfr Raresad #ieze it 2 kV AKP & GIS Bhandup | Opening:- 19.03.2026,11.00 Hrs

a7 ufisen) i, 2095 =0 Rk = 3u-faf ) substation under EHV (O&M) [ (Onwards if possible) Price bid

AAITEAT HBTATAT TYMYS AT STAAT

JYAR, 0¥ HIH R0RE

Division Bhandup for period | Opening:- Dt.19.03.2026 at 12:00
Ak IR¥L ﬁm . 01.04.2026 t0 31.03.2027" Hrs( Onwards if possible)
" e g mﬂa" ¢ A};ggzo:g;gmgpmmws 5 | 7000039090 | 05/26-27 | SRM1stcall“E-tenderfor Hiring | Download and submission of | Rs. 500/- Rs.
RISV gismsﬂ?ll:lal 2 [Tt dofcrana e . e 9% A o, U S, of A.C. LMV |lee Sumo / | tender Documgnts Date + 5,99,990.10/-
T8 - lla'ilmm\l:ﬁ Fooiic RigerT 3. oa o 318, Raer ERTIGA / Scorpio / Bolero or | 04.03.2026, 10:00 Hrs to|applicable
i, SIEANTIE, JPRI, M, 30049 equivalent vehicle Type for | 19.03.2026, 10.00 Hrs. Technical | ~GsT
- el ;- [ e e 220kV Kolshet & Colourchem | Opening:- 19.03.2026,11.00 Hrs
_ _ : T s S SR A L RETCTE = a substation under EHV (O&M) | (Onwards if possible) Price bid
00-09d 93-3¥4 FrE U e, s ¢ 2we ¢ Division Bhandup for period | Opening:- Dt.19.03.2026 at 12:00
!Eﬁiﬂ'ﬁ- 9L-%¥% 93-%% a- ¥-00 HAT e Fepdl 'E’?J'I?I? T 3NE. TR, 01.04.2026 to 31.03.2027" Hrs (Onwards if possible)
. . . fectonan cqushicr sifor dceiat il e SRM 1st call “E-tender for Hiring | Download and submission of
ST WWW 9= e 3 6 | 7000039091 06/26-27 L 9 Rs. 500/- Rs.
’ ’ , STEGHFH ’ : el wﬂ?ﬁgﬂ%ﬁ%ﬂ of A.C. LMV Like Sumo / |tender Documents Date + 5,99,990.10/-
T et wrEue W € 2,47 ; e geen i Ferd e ST SFa o ST K ERTIGA / Scorpio / Bolero or | 04.03.2026, 10:00 Hrs to|applicable

. |5 S e S o ____ [ ol _ equivalent vehicle Type for | 19.03.2026, 10.00 Hrs. Technical | Gar
L | i aniaed ool snclen s i, 39.03.20%8 Foiten sife Iusts 220kV Trombay substation | Opening:- 19.03.2026,11.00 Hrs

g5, U9 &Y. T Wik A=t A & 2w A B, 2¢,C09.109 IR e B e
STER T AT S BRAT @e St af, o wie J ._|catardl/ammRidl 2w il SUctal gt S 0a 20z His (Onwards ifpossible) .
ﬁ{EIT NN o o %E‘T q&l’ o, o JuckE e auidl fodia fageons blusmartfleet.cirp@gmail.com el et t031.03.2027 — FS( nwards Wposs e_) -
?Q, QHMIJSLHI, e Fs&;lqm WA, %"@LW IR (EDRHE), e A, sRen gl | wredes duser o dean A, 7 | 7000039092 07/26-27 SRM1stcaII“E-ten_derf0r Hiring | Download and submission of | rg 500/- Rs.
ga'—’@éam-mooocwﬁa A T T:ﬁ@wsu, 73 TS d!" : ﬂﬁm mﬂ o E]I;'I"BI\G?AI .'Lshgt;frpilalﬁeBosleur:ang!rf Bing;rZOD;Bc u1n(1)e0n0tsleDsai§ . Sl
: : g % 7 . gelot dueilel Jucteel sieefel 3RTH i . . . ' . . applicable
R =, . § oo .q?j %m% B . |#idren @wem 2w (2)(0a) sl @i |blusmartfleet cirp@gmail.com 22l ddta equivalent vehicle Type for | 19.03.2026, 10.00 Hrs. Technical p%ST
JUTeD : AfFd HBIA IS @ BABRY Gued: TR B (*d. ., SIETGT e PR JUCT] SRIGHA 13U | Uicgel cusiil i doectl Adit. 220kV Borivali Substation. | Opening:- 19.03.2026,11.00 Hrs
FRITTTAR HUGHIT STEEER! HRIGRT HUTedh JieamaR ITR.) |zarea s sliervarpial si# | 9¢.03.2028 under EHV (O&M) Division | (Onwards if possible) Price bid
feyetics: Bhandup for the period | Opening:- Dt.19.03.2026 at 12:00
{Uh : FUTED 9T ¢£4209%%0, .| Fenar o soleRTd argd ad wikd |2¢.03.2028 01.04.2026t0 31.03.2027” Hrs (Onwards if possible)

STTRRTT frmT : ¢90¢ 998833, €90¢99E83R, TRV RS K SRM 1st call “E-tender for Hiring | Download and submission of 3
BT SRR ¢¥¢ 088y, freRor famT : QyRyR35%%9 ";'rfﬁaniadiTW SR TG R o%.om 0% B | 7000039093 082627 of A.C. LMV Like Sumo / |tender Documents Date| EUO/ 5,99,556.10!—
] . — e ERTIGA / Scorpio / Bolero or | 04.03.2026, 10:00 Hrs to applicable
§-7a: contact@navakal.in e i e equivalent vehicle Type for | 19.03.2026, 10.00 Hrs. Technical | " ot
aThTes ATTBT T TaThI IRT'S Teb1eH S i e — AR — 220kV GIS Pawane / 100 kV | Opening:- 19.03.2026,11.00 Hrs
T TR T.9¢ 98 /46 E:S":‘jmw‘l'“d (ﬂ.ﬁ’;‘e:’%ﬂ ‘HL";‘J e Vashi substation under EHV | (Onwards if possible) Price bid
z o 7 9323/ Ty TF ey St bt LA e bEn i (O&M) Division Bhandup for th"e Opening:- Dt.19.03.2026 at 12:00
. PIe]) B2 ATl 2 Sl 2Vl 3T e | 96,0 2028, period 01.04.2026 t0 31.03.2027 Hrs (Onwards if possible)
Printed and Published by Jayshree Ramakant Khadilkar-Pande | Sollomeis 2z devarid] yfRban it blusmarteet cip@gmatl com 9 | 7000030094 | o09/26-27 | SRM1stcall ‘E-tenderforHiring  Download and submission of| go 50p. Rs.
On behalf of Navakal Office And Navakal Press. Printed at o o il B A AL S O G el B G HUE + 5,99,990.10/-
- ] ' DIURC HUIDIE UATATIHG e sl Sucte et ERTIGA / Scorpio / Bolero or | 04.03.2026, 10:00 Hrs to apolicable o
Dangat Media Pvt. Ltd., Address : Plot No.22, Digha M.I.D.C., TTC sifel Rerdia dqusiicn equivalent vehicle Type for | 19.03.2026, 10.00 Hrs. Technical p%ST
Industrial Area, Vishnu Nagar, Digha, Navi Mumbai - 400 708. ~ - g - 100kV Nocil Substation under | Opening:- 19.03.2026,11.00 Hrs
i ildi i st el graegeei dibemes waec s EHV (O&M) Division Bhandup | (Onwards if possible) Price bid
Published at Navakal Building, 13 Navakal Path, Khadilkar Road, (i 3isIE, it s ey e i) for period 01.04.2026 to | Opening:- Dt.19.03.2026 at 12:00
Girgaum, Mumbai - 400 004. ) &R e e, ot Rder weter sretfeen 31.03.2027" H . ;
R . . . fAis: 03 A, 2025 T Ueile wraete fefieesn nweea o, rs (Onwards if possible)
Editor - Rohit Ramakant Pande ®  Executive Editor - Sameer B | gmor. sserre el
Karambe (*As per P.R.B. law Executive Editor will be responsible for amadtdtam =iz, %.: 1BBIIPE-0040/IPA-2/2022-23/50021 ontact Person: The DY Engineer, Mobile No. 9819927988 sdi-

. . eiega) ]’%‘-ﬁﬂ - %ﬁa’{. =]
all the content in Daily Navakal) TR S bmsmmﬂea_cﬁ:@gmfm?; Executive Engineer, EHV (O&M) Division, Bhandup




